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desirability of adopting a standard prac-
tice of specifying a single rate at which
privaté investors are asked to sell power.
The Committee felt that adoption of a
simple tariff system would also eliminate
the need of offering guaranteed PLF
linked return on equity.

(c) and (d) Setting up of private power
projects normally comes under the recalm
of the State Governments. However, the
Control Electricity Authority scruitinises
the costs and tariffs of these projects and
accords techno-economic clearance only
when it is satisfied that the cost are
reasonable.
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